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For the applicant

Mr.N.Bhattacharjess counsel.

fFor the raspondent

- MreMS,B8anerjeas caunsal.
(official)

BRDER

Heard the ld.counsel for the petitioner in the M.A, and
the ld,counsel for the offiéial raspondents. UWe do not

consider that the petitijoner in the M,A., is a necaessary
of 7 i
gad&a propsr.party and as suchs he cannot be added as a

- party in.the O.A.’in question.

2. Tha M.A, is_accordingiy rejected.,

s (M S.Mkherjes) (ReKoChatterjea)
Administrative Member Vice-=Chairman
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